IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 03.12.2024

| [99970/2 J03.12.20 ?Séié;z RAMAKANT | |COURT [Order Dtd. at
024 24 o MOHANTY |~ |NO. 10 [2024-11-30 No-
)
WP (C) - |SUDHANSH (Se
, [99971/2 |03.12.20 |0 207 U PRASAD | |COURT lorder Dtd. at
024 24 MAHAPATR [~ |NO. 10 |[2024-11-29 No-
024
A )
WP (C) - (Se
5 199972/2 [03.12.20 |, 007 . K. o |COURT order Dtd. at
024 24 o ROUL ‘9 INo. 10 2024-11-30 No-
)
WP (C) - (Se
4 199973/2 [03.12.20 |j 00" [P. N, . |COURT |order Dtd. at
024 24 . NAYAK ‘O« INo. 10 12024-11-30 No-
)
WP (C) - (5e
o |99974/2 [03.12.20 |- =" [RAMAKANT | |COURT lorder Dtd. at
024 24 o MOHANTY |~ |No. 10 [2024-11-12 No-
)
ABLAPL- COURT (Se
99975/2 103.12.20 Order Dtd. at
6 looa o 13341/2 |3 SAMAL |C.0. NO. 2 | Jioof RO e
024 OLD )
B ABLAPL- COURT (Se
99976/2 03.12.20 Order Dtd. at
7 loza b 13351/2 |s saHOO |c.0. [NO. 2 [o0Cer RO e
024 OLD )
- ) (Se
g 99977/2 [03.12.20 ?g;gg/z SUBAS o ;gURg Order Dtd. at
024 24 S SAMAL oo 2024-11-30 To—
- ABLAPIL- COURT (Se
99978/2 03.12.20 Order Dtd. at
9 |12 b 13345/2 |C SAMAL |C.0. NO. 2 | ioof RO e
024 OLD )
[ JAYAKRIS (Se
Lo |99979/2 [03.12.20 ???ii?Z HNA - ;gURg Order Dtd. at
024 24 MOHAPATR |~ °* : 2024-11-30 No-
024 N OLD )
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(Se

99980/2 [03.12.20 ??g?g?; USHARANT ;gURg Order Dtd. at
024 24 022 PATT oip 2024-11-30 TO_
ABLAPIL- COURT (Se
99981/2 (03.12.20 |20 0| oo o, 5 |order Dtd. arL_p 3T
024 24 2024-11-30 No-
024 OLD
9)
ABLAPIL- COURT (Se
99982/2 103.12.20 13343/2 |MR SAHOO NO. 2 Order Dtd. at
024 24 : 2024-11-30 No-
024 OLD
9)
ABLAPL- COURT (Se
99983/2 (03.12.20 |00 oo vo. 5 |order Dtd. at
024 24 022 oim 2024-11-30 No-
9)
ABLAPIL- COURT (Se
99985/2 103.12.20 75000 0 L vo. 5 |order Dtd. saTL_o AT
024 24 2024-11-30 No-
024 OLD
12)
BLAPL- COURT (Se
99986/2 |03.12.20 7235/20 MN NO. 2 Order Dtd. at
024 24 MOHANTY : 2024-11-30 No-
24 OLD
12)
ABLAPIL- COURT (Se
99987/2 103.12.20 1500, 0 cors vo. 5 |order Dtd. at
024 24 : 2024-11-30 No-
024 OLD
12)
WP (C)- |SARAT COURT (Se
99988/2 103.12.20 Order Dtd. at
024 i 26705/2 [KUMAR No. 2 oot ) e
024 PRADHAN OLD o)
WP (C)- |SARAT COURT (Se
99989/2 [03.12.20 Order Dtd. at
o o 26765/2 KUMAR no. 2 oSt el e
024 PRADHAN OLD 12)
WP (C)- |PRATAP COURT (Se
99991/2 103.12.20 Order Dtd. at
024 i 26402/2 |KUMAR No. 2 oot ) o
024 BARIK OLD ©
12)
WP (C)- |PRATAP COURT (Se
99992/2 (03.12.20 Order Dtd. at
021 i 26421/2 [KUMAR NO. 2 oSt s e
024 BARTK OLD
12)
WP (C) - COURT (Se
99996/2 [03.12.20 |,0,c , (GOPINATH No. 5 |order Dtd. at
024 24 SETHI : 2024-11-30 No-
024 OLD
12)
100004/ [03.12.20 ?géig;z A. K. ;gURg Order Dtd. ;ie
2024 24 022 NAYAK oim 2024-11-30 e




[ | | | | 12)

_ (Se
100005/ |03.12.20 |WE(C)~ [BINOD COURT |5 der Dtd. at
24 5004 i 29529/2 |KUMAR c.o. wo. 2 57 7%, e
024 DAS OLD
12)
- WP (C) - COURT (Se
25 100009/ [03.12.20 29765/2 SUDARSAN c.o NO. 2 Order Dtd. at
2024 24 BEHERA -0 : 2024-11-30 No-
024 OLD
12)
[ WRIT
(Se
BRANCH
100011/ [03.12.20 |WEAC)= |JYOTI COURT | der Dtd. (pIvIs 2t
26 5004 i 29732/2 RANJAN  [c.0. NO. 2 [ /0% FOC on No-
024 SAHOO OLD EENCH- }20
3)
- CONTC- COURT (Se
57 [L00013/ 103.12.20 |20 =0 IKANTHAMA |, o |- °"F |order Dtd. CONTEM |at
2024 24 NI SAHOO |~°°° : 2024-11-29 pT No-
22 OLD 5)
- WP (C)- |JYOTT COURT wriT | (5€
28 ;82214/ 22’12’20 29739/2 [RANJAN  |C.O. [NO. 2 gggjfl?fgé BRANCH EE_
024 SAHOO OLD -4
27)
- CONTC- COURT (Se
100015/ |03.12.20 Order Dtd. CONTEM |at
29 5004 i 2243/20 M BEHERA [C.0. NO. 2 | C°F PFC- or e
22 OLD
2)
- CONTC- COURT (Se
30 100016/ |03.12.20 923/201 P K c.0 NO. 2 Order Dtd. CONTEM |at
2024 24 MISHRA -0 : 2024-11-29 PT No-
9 OLD
5)
- WP (C)- [NANDA COURT (Se
100017/ [03.12.20 Order Dtd. at
31 5004 i 26568/2 [KISHORE |C.0. NO. 2 |,oo0% “=CO¢ -
024 ROUT OLD 5
- CONTC- COURT (Se
32 100018/ |03.12.20 9247201 P K c.0 NO. 2 Order Dtd. CONTEM |at
2024 24 MISHRA -0 : 2024-11-29 PT No-
9 OLD
5)
- CONTC- COURT (Se
35 [100019/ 103.12.20 |g0 2 IS S c o o 5 |order pta. CONTEM |at
2024 24 BISWAL O : 2024-11-29 pT No-
9 OLD
5)
- CONTC- [BISHNU COURT (Se
100020/ [03.12.20 Order Dtd. CONTEM |at
34 5004 i 2628/20 |CHARAN  [C.0. NO. 2 [,o0%" “70° or e
24 PANDA OLD 5
- ABLAPIL- COURT (Se
100021/ [03.12.20 Order Dtd. at
35 3024 i 13250/2 [DK SETHY [C.0. |NO. 2 | %" 77O e
024 OLD 5
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(Se

100022/ [03.12.20 [WP(C)~ |ASHOK COURT |5 der Dtd. at
2024 24 28380/2 [KUMAR NO- 2 15024-11-30 No-
024 BISWAL OLD 5
CONTC- |BISHNU COURT (Se
100023/ (03.12.20 Order Dtd. at
2024 24 2629/20 \CHARAN NO. 2 1) 024-11-29 No-
24 PANDA OLD 5
WP (C)- |BISWAJIT wriT | (o€
100024/ (03.12.20 29778/2 MOHAPATR COURT |Order Dtd. BRANCH at
2024 24 NO. 10 |[2024-11-30 No-
024 A ~4
27)
CONTC- |BISHNU (Se
100025/ [03.12.20 |20 -0 10 COURT |Order Dtd. at
2024 24 ” A NO. 10 [2024-11-29 No-
27)
CONTC- |BISHNU (5e
100026/ [03.12.20 |5 000 10 COURT |Order Dtd. at
2024 24 ” AN NO. 10 |2024-11-29 No-
27)
WP (C) - (Se
100027/ 103.12.20 29855/2 M. DAS COURT |Order Dtd. at
2024 24 : NO. 10 [2024-11-29 No-
024
27)
WP (C) - (Se
100028/ [03.12.20 |yc .07, |S. COURT |Order Dtd. at
2024 24 BEHERA NO. 10 |2024-11-27 No-
024
27)
_ (Se
100029/ (03.12.20 2223201 S B COURT |Order Dtd. CONTEM |at
2024 24 . UDGATA NO. 10 |2024-11-29 pT No-
5)
WP (C) - (Se
100030/ [03.12.20 |,o,507 [R. C. COURT |Order Dtd. at
2024 24 MUDULT NO. 10 |2024-11-27 No-
024
5)
WP (C) - (Se
100031/ |03.12.20 20931/2 R. K. COURT |Order Dtd. at
2024 24 BEHERA NO. 10 [2024-11-30 No-
024
5)
WP (C) - (Se
100032/ [03.12.20 |0 07 [s. COURT |Order Dtd. at
2024 24 BISWAL NO. 10 [2024-12-20 No-
024
5)
(Se
CONTC-
100033/ [03.12.20 | ;o o |CHHABI COURT |Order Dtd. CONTEM |at
2024 24 ’ RANA NO. 10 |2024-11-29 pT No-
2)
100034/ [03.12.20 ?gég;;z S. COURT |order Dtd. ;ie
2024 24 00 BISWAL NO. 10 [2024-12-20 e




T | ] 2
WP (C) - (Se
4o [100035/ 103.12.20 |70, =0 |IS. . COURT |Order Dtd. at
2024 24 BISWAL : NO. 10 |2024-12-20 No-
024
2)
[ (Se
CONTC-
5 [100036/ 103.12.20 |70, ~ |CHHABI |, COURT |Order Dtd. CONTEM |at
2024 24 5 RANA : NO. 10 |2024-11-29 PT No-
2)
WP (C) - (Se
51 100037/ [03.12.20 284292 S. c COURT |Order Dtd. at
2024 24 BISWAL : NO. 10 |2024-12-20 No-
024
2)
[ CHIEF (Se
5, [100040/ [03.12.20 Sgggfzo s. . JUSTIC |Order Dtd. at
2024 24 i MALLIK : E'S 2024-12-13 No-
COURT 2)
e WRIT (se
W (C) - CHIEF BRANCH |7
55 [100041/ 103.12.20 [T, o0 B M . JUSTIC Order Dtd. (DIVIS |2~
2024 24 9o SARANGT : E'S 2024-11-26 TON 9
COURT BENCH-
)
3)
[ WRIT (se
W (C) - CHIEF BRANCH | 7
100042/ [03.12.20 JUSTIC Order Dtd. (DIVIS
24 15024 24 32286/2 B K PATL [C.0. lgig 2024-11-26 TON T84
COURT BENCH-
1) )
[ WRIT (se
S~ CHIEF BRANCH | 7
55 [100043/ 103.12.20 |Tooee” IS P . JUSTIC Order Dtd. (DIVIS |2°_
2024 24 095 SAHOO : E'S 2024-11-26 TON o4
COURT BENCH-
1) )
[ WRIT (se
WP (C) - CHIEF BRANCH |~
5 [100044/ 103.12.20 |Tooor" IS P . JUSTIC Order Dtd. (DIVIS |2°_
2024 24 025 SAHOO : E'S 2024-11-26 TON e
COURT BENCH-
2) )
[ WRIT (se
WP (C) - CHIEF BRANCH |~
100045/ (03.12.20 JUSTIC Order Dtd. (DIVIS
37 12024 24 32275/2 B K PATI IC. E'S 2024-11-26 TON Ti3
COURT BENCH-
2) )
[ WPC (OAC CHIEF (Se
58 100046/ [03.12.20 |)- S P c JUSTIC |Order Dtd. OA at
2024 24 208/201 |SAHOO : E'S 2024-11-26 Branch No-
9 COURT 1)
59 100047/ [03.12.20 MACA- [D g (C.0. |CHIEF |Order Dtd. MISC. |(Se
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69
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71

2024 24 50/2019 [NAYAK JUSTIC |2024-11-28 APPEAL at
E'S SEC.  |No-
COURT 7)
CHIEF (Se
100048/ [03.12.20 ?fégi/z G . JUSTIC |Order Dtd. gii;CH at
2024 24 o sunpara  |©°9° |g's 2024-11-26 > No-
COURT 8)
CHIEF (Se
100049/ [03.12.20 25522/2 iiggi - JUSTIC |Order Dtd. at
2024 24 o ommna O+ grs 2024-12-02 No-
COURT 8)
e (C) - CHIEF (se
100050/ [03.12.20 27957 /2 M R c JUSTIC |Order Dtd. at
2024 24 o rouTRAY |©°%° [E's 2024-12-02 No-
COURT 8)
WP (C) - CHIEF (se
100051/ |03.12.20 27952 /2 M R c JUSTIC |Order Dtd. at
2024 24 o rouTRAY |©°%° [E's 2024-12-02 No-
COURT 8)
CHIEF (Se
BLAPL-
100053/ |03.12.20 JUSTIC |Order Dtd. at
2024 24 32133/2 N ROUT  C.0. lg.g 2024-11-30 No-
COURT 8)
B CHIEF (Se
100054/ [03.12.20 ggé§>2o TAPAN . JUSTIC |Order Dtd. gEiECH at
2024 24 0 SWAIN 0+ lgrs 2024-11-19 o No-
COURT 37)
CHIEF CRIMIN |(Se
100056/ 103.12.20 gggsggl M D . JUSTIC |Order Dtd. AL at
2024 24 6 BISWAL . E'S 2024-11-27 REVISI No-
COURT ON 5)
CHIEF (Se
100057/ [03.12.20 ?22?532 gigig . JUSTIC |Order Dtd. at
2024 24 o oo 0+ grg 2024-11-30 No-
COURT 5)
CRLREV- M/S.SATY CHIEF CRIMIN |(Se
100058/ (03.12.20 S0P IagTT . JUSTIC |Order Dtd. AL at
2024 24 6 MOHAPATR . E'S 2024-11-27 REVISI No-
A-2 COURT ON 2)
CHIEF (Se
100059/ [03.12.20 2532320 H. K. . JUSTIC |Order Dtd. at
2024 24 o PATRA 0+ g 2024-11-28 No-
COURT 2)
_ (Se
100060/ [03.12.20 P20 la. k. . FOUR” lorder pra. I
2024 24 PATRA : : 2024-11-30 No-
024 OLD
9)
_ (Se
100061/ (03.12.20 (1520770 . K. . FoUR” |oraer pra. parr_q 2t
2024 24 o PATRA R 2024-11-30 No-

S5)
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(Se

100074/ [03.12.20 ??gég?; SARAT ;gURg Order Dtd. at
2024 24 022 DASH oip 2024-11-30 E?_
ABLAPIL- COURT (Se
100076/ [03.12.20 | 200 |SARAT o, 5 |order Dtd. at
2024 24 022 DASH onm 2024-11-30 No-
5)
ABLAPIL- COURT (Se
100078/ (03.12.20 13245/2 SARAT NO. 2 Order Dtd. BATL-2 at
2024 24 DASH : 2024-11-30 No-
024 OLD 5
(Se
BLAPT,~ COURT
100079/ [03.12.20 Order Dtd. at
5024 22 5297/20 |J SAHOO NO. 2 oA 1902 BATL-2 | 0_
24 OLD
7)
BLAPL- COURT (Se
100080/ [03.12.20 Order Dtd. at
024 i 7260/20 MR SAHOO No. 2 et on BAIL-1 |°°
24 OLD
6)
ABLAPL- COURT (5e
100081/ |03.12.20 13242/2 SARAT NO. 2 Order Dtd. at
2024 24 02 DASH oim 2024-11-30 No-
6)
BLAPL- COURT (Se
100082/ [03.12.20 g 5 | e vo. 5 |order Dtd. at
2024 24 : 2024-12-02 No-
24 OLD
6)
ABLAPI- COURT (Se
100083/ |03.12.20 13226/2 SARAT NO. 2 Order Dtd. BATL-2 at
2024 24 DASH : 2024-11-30 No-
024 OLD
16)
BLAPL- COURT (Se
100084/ [03.12.20 Order Dtd. at
024 i 8003/20 |S BARIK No. 2 oSt TS BATL-1 |°°
24 OLD
3)
ABLAPI- COURT (Se
100085/ |03.12.20 13229/2 SARAT NO. 2 Order Dtd. at
2024 24 024 DASH oim 2024-11-30 No-
3)
BLAPL- COURT (Se
100086/ [03.12.20 |g 0" o |PK vo. o |order Dtd. at
2024 24 MOHANTY . 2024-12-02 No-
24 OLD
3)
ABLAPIL- COURT (Se
100087/ (03.12.20 | 7% " |SARAT No. 5 |order Dtd. BaTL-2 |2
2024 24 DASH : 2024-11-30 No-
024 OLD
8)
100089/ |03.12.20 BLAPL- BIJAYA COURT | der Dtd. (Se
5024 22 9760/20 |KUMAR NO. 2 5024-12-02 at
24 SAHOO OLD No-




[ 8)
ABLAPIL- COURT (Se
g5 [L00090/ 103.12.20 | 520 "7 |JADUNATH No. 5 |order Dtd. aaTL_s |2
2024 24 PRADHAN : 2024-11-30 No-
024 OLD 5
- BLAPL- COURT (Se
100091/ |03.12.20 Order Dtd. at
86 5004 i 11557/2 |J KAMILA NO. 2 et o Tos o
024 OLD
8)
- ABLAPIL- COURT (Se
g7 [100093/ 103.12.20 132592 |JADUNATH No.  |Order Dtd. BATT-1 2T
2024 24 PRADHAN : 2024-11-30 No-
024 OLD
13)
- BLAPL- |SANTOSH COURT (Se
100095/ |03.12.20 Order Dtd. at
88 5004 i 11611/2 |[KUMAR NO. 2 |Sooet Tl e
024 MAHANTY OLD e
- ABLAPIL- COURT (Se
gg [L00096/ [03.12.20 |22 |JADUNATH N 5 |order Dtd. at
2024 24 PRADHAN : 2024-11-30 No-
024 OLD
13)
- BLAPI,- COURT (Se
90 100097/ 103.12.20 7856/20 |S BARIK NO. 2 Order Dtd. at
2024 24 . 2024-12-02 No-
24 OLD
13)
- ABLAPIL- COURT (Se
op [L00099/ 103.12.20 | /2200 |JADUNATH N 5 |order Dtd. saTL_o AT
2024 24 PRADHAN : 2024-11-30 No-
024 OLD
17)
- BLAPL- COURT (Se
92 100100/ |03.12.20 6988/20 BB NO. 2 Order Dtd. at
2024 24 MALLICK : 2024-12-02 No-
24 OLD
17)
- ABLAPL- MANOJ COURT (Se
100102/ [03.12.20 Order Dtd. at
93 5004 i 13320/2 |[KUMAR no. 2 oSt el e
024 PANT OLD ©
17)
- CRLMC- COURT (Se
94 100104/ |03.12.20 344420 DILLIP NO. 2 Order Dtd. at
2024 24 SAMAL : 2024-11-28 No-
24 OLD
17)
- CRLMC- COURT (Se
o5 [L00105/ [03.12.20 |7/~ =" |JADUNATH v 5 [order Dtd. at
2024 24 PRADHAN : 2024-11-29 No-
24 OLD
17)
[ HRUDANAN (Se
o [100107/ [03.12.20 Z?gg?zo DA ;gURg Order Dtd. at
2024 24 MOHAPATR : 2024-11-27 No-
24 OLD
A 17)
;;'100114/ 03.12.20 |CRLMC- |SANTOSH COURT |Order Dtd. (se
2024 24 3327/20 |KUMAR NO. 2 |2024-11-27 at




24 MAHANTY OLD No-
17)
- CRLMC- COURT (Se
98 100115/ [03.12.20 3531/20 SRINIBAS NO. 2 Order Dtd. at
2024 24 PARTJA . 2024-11-28 No-
24 OLD
17)
B CRLMC- COURT (Se
gg [L00117/ [03.12.20 |2-2 "7  IDEBASISH No. 5 |order Dtd. at
2024 24 SAMAL . 2024-11-27 No-
24 OLD
17)
N CRLMC- COURT (Se
10 (100123/ |03.12.20 3539/20 M. R. NO. 2 Order Dtd. at
0 |2024 24 BARTK . 2024-11-28 No-
24 OLD
17)
N WP (C) - COURT wriT | (o€
10 1100126/ (03.12.20 10616/2 SUVENDU NO. 2 Order Dtd. BRANCH at
1 |2024 24 BARIK . 2024-12-02 No-
024 OLD -5
21)
- (Se
BLAPL- COURT
10 1100135/ 103.12.20 |grac /50 |7 LENKA NO. 2 BATL-1 2
2 2024 24 No-
24 OLD
4)
N ABLAPL- MANOJ COURT (Se
10 1100140/ (03.12.20 Order Dtd. at
3 |20214 24 13233/2 [KUMAR NO. 2 1) 024-11-30 No-
024 PANT OLD )
N ABLAPL- MANOJ COURT (Se
10 [100144/ [03.12.20 Order Dtd. at
1 202 s 13234/2 |[KUMAR NO. 2 |Sooet ioos BAIL-2 |7~
024 PANT OLD
10)
N BLAPL- COURT (Se
10 1100145/ (03.12.20 11253/2 JADUNATH NO. 2 Order Dtd. at
5 2024 24 PRADHAN . 2024-11-29 No-
024 OLD
10)
N BLAPL- COURT (Se
10 1100146/ (03.12.20 11351/2 A. K. NO. 2 Order Dtd. at
6 |2024 24 MOHANTY . 2024-11-29 No-
024 OLD
10)
___' B (Se
10 [100147/ [03.12.20 gg%sgg2 - COURT |Order Dtd. at
7 |2024 24 . e NO. 15 |2025-02-12 No-
10)
___ (Se
10 (100148/ |03.12.20 g?ggfzo M.R.ROUT COURT |Order Dtd. at
8 |2024 24 RAY NO. 15 |2024-12-19 No-
24
10)
N CRLMC- (Se
10 100149/ [03.12.20 |, ~0"" |M.R.ROUT COURT |Order Dtd. at
9 |2024 24 RAY NO. 15 |2024-11-28 No-
24
10)
11 [100151/ [03.12.20 |CRLMC- [P.K.MISH [C.O. [COURT |order Dtd. |(se




12024

24 3672/20 [RA NO. 15 |2024-11-30 at
24 No-
10)
(Se
100152/ [03.12.20 Zigffzo I COURT |Order Dtd. at
2024 24 : NO. 15 |2024-11-30 No-
24
10)
(Se
100153/ [03.12.20 g?igfzo & sntoo ;gURg Order Dtd. at
2024 24 : : 2024-08-28 No-
24 OLD
10)
BLAPL- COURT (Se
100154/ [03.12.20 11347/2 A. K. NO. 2 Order Dtd. at
2024 24 MOHANTY : 2024-11-29 No-
024 OLD
10)
_ (Se
100155/ |03.12.20 g?gg?zo - COURT |order Dtd. at
2024 24 R NO. 15 |2025-01-21 No-
24
10)
(Se
CRLMC-
100156/ |03.12.20 COURT |Order Dtd. at
2024 24 3218/20 |P.BEHERA NO. 15 |2024-11-27 No-
24
10)
_ (Se
100157/ [03.12.20 gﬁgffzo R.K.ROUT COURT |order Dtd. at
2024 24 RAY NO. 15 |2024-11-28 No-
24
10)
(Se
100158/ |03.12.20 2522320 G.K.BEHE COURT |order Dtd. at
2024 24 RA NO. 15 |2025-01-22 No-
24
10)
ABLAPL- (Se
100159/ (03.12.20 {5 0" [M.K.SWAT COURT |Order Dtd. at
2024 24 N NO. 15 |2024-12-02 No-
024
10)
_ (Se
100161/ [03.12.20 g?gf?zo R.K.ROUT COURT |Order Dtd. at
2024 24 RAY NO. 15 |2024-11-28 No-
24
10)
CRLMC- |SANJIT (Se
100162/ (03.12.20 |, 00 o Lo COURT |Order Dtd. at
2024 24 NO. 15 |2024-11-27 No-
24 DAS
10)
ABLAPL- (Se
100163/ [03.12.20 13488 /2 M.K.SWAT COURT |Order Dtd. BATL-2 at
2024 24 N NO. 15 |2024-12-02 No-
024
16)
RVWPET- crvin | 'S¢
100164/ [03.12.20 | ooon o M K COURT |Order Dtd. cEvier 3t
2024 24 3 STNGH NO. 15 |2024-11-27 o No-

1)




CRLMC-

(Se

100165/ 03.12.20 |J700-"  |R.K.SAHO COURT |Order Dtd. at
2024 24 0 NO. 15 2024-11-27 No-
24
1)
(Se
CRLMC-
100167/ [03.12.20 COURT |Order Dtd. at
2024 24 3245/20 |P.PARIDA NO. 15 |2024-11-27 No-
24
1)
(Se
CRLMC-
100168/ [03.12.20 COURT |Order Dtd. at
2024 24 3199/20 |A.MISHRA NO. 15 |2025-01-21 No-
24
1)
(Se
100169/ [03.12.20 gg;gg/z H. K. COURT |order Dtd. gii;CH at
2024 24 MOHANTA NO. 15 |2024-11-30 No-
024 -6
26)
CRLMC- (Se
100170/ (03.12.20 [, 20" |P.R.MISH COURT |Order Dtd. at
2024 24 RA NO. 15 |2025-02-12 No-
24
26)
CRLMC- (Se
100171/ (03.12.20 3918/20 A .MOHANT COURT |Order Dtd. at
2024 24 y NO. 15 |2025-01-29 No-
24
26)
(Se
100172/ [03.12.20 ?5355/2 B. N. COURT |order Dtd. at
2024 24 SAHU NO. 15 |2024-11-29 No-
024
26)
WP (C) - (Se
100173/ (03.12.20 29981/2 L. COURT |Order Dtd. at
2024 24 PRADHAN NO. 15 |2024-11-30 No-
024
26)
(Se
100174/ [03.12.20 3522320 S sAHOO COURT |Order Dtd. at
2024 24 : NO. 15 |2024-11-29 No-
24
26)
WP (C) - (Se
100176/ (03.12.20 29346/2 S. C. COURT |Order Dtd. at
2024 24 SUNDARA NO. 15 |2024-11-30 No-
024
26)
(Se
100177/ [03.12.20 2232320 o SAMAL COURT |Order Dtd. at
2024 24 : NO. 15 |2024-11-28 No-
24
26)
WP (C) - (Se
100178/ [03.12.20 (ool | L COURT |Order Dtd. at
2024 24 : NO. 15 |2024-11-30 No-
024
26)
100179/ [03.12.20 Zigg?;o o SAMAL COURT |order Dtd. ;ie
2024 24 9 : NO. 15 |2024-11-28 e




[ | 26)
_ (Se
13 100180/ [03.12.20 Ziiffzo I COURT |order Dtd. at
6 12024 24 : NO. 15 |2024-11-28 No-
24
26)
[ WRIT
WP (C) - BRANCH ;ie
13 100181/ [03.12.20 |5 000 | oo COURT |order Dtd. (b1vIS |27
7 |2024 24 o : NO. 15 2024-11-30 10N P
BENCH- )
2)
- (Se
13 100182/ [03.12.20 ?iigi;z EﬁAE&ADE COURT |order Dtd. ;E_
8 12024 24 o : NO. 15 [2024-11-29 o
)
(Se
13 [100183/ 03.12.20 ?gég%;z s pas COURT |order Dtd. o
9 |2024 24 o NO. 23 |2025-01-21 e
)
(Se
14 100184/ [03.12.20 gfég;;z B. B. COURT |order Dtd. EE_
0 12024 24 o RAY NO. 23 [2024-09-13 P
)
(Se
14 100185/ [03.12.20 §§Z§;02 P. K. COURT |order Dtd. EE_
1 2024 24 JENA NO. 7 [9999-12-31
4 116
)
ABLAPL- (Se
14 100186/ [03.12.20 |20 s. . COURT |order Dtd. parr_g 2T
2 |20214 24 PATTNATK NO. 7 |2024-11-29 No-
024
17)
N WP (C) - (Se
14 100187/ [03.12.20 [720)7 . k. COURT |order Dtd. at
3 |20214 24 SWAIN NO. 14 2025-01-10 No-
024
17)
N WP (C) - (Se
14 100188/ [03.12.20 |5 20" |S.K.BEHE COURT |order Dtd. at
4 |2024 24 RA NO. 16 |2024-12-12 No-
024
17)
- ) (Se
14 1100189/ [03.12.20 ggégi/z p. R. COURT |order Dtd. g?i;CH at
5 |2024 24 PARIDA NO. 16 2024-12-02 No-
024 -8
29)
N WP (C) - WRIT (Se
14 100190/ |03.12.20 29812 /2 P. R. COURT |Order Dtd. BRANCH at
6 12024 24 PARIDA NO. 14 |2025-01-10 No-
024 -3 )




(Se

100191/ [03.12.20 ?giié;z J. P COURT |Order Dtd. at
2024 24 KAR NO. 3 |2025-01-10 No-
024
13)
(Se
WP (C) - WRIT
100192/ [03.12.20 COURT |Order Dtd. at
2024 24 29743/2 |R. SETHI NO. 3 |2024-11-30 BRANCH | _
024 -3
13)
WP (C) - (5e
100193/ [03.12.20 29569/2 D. K. COURT |Order Dtd. at
2024 24 NATK NO. 23 |2025-01-06 No-
024
13)
(Se
WP (C) -
100194/ (03.12.20 |o02y" [H. K. COURT |Order Dtd. at
2024 24 MOHANTA NO. 23 |2024-11-30 No-
024
13)
WP (C) - (5e
100195/ (03.12.20 |0 20" M. M. COURT |Order Dtd. at
2024 24 NAYAK NO. 23 |2024-12-02 No-
024
13)
BLAPL- |SRIKANT (5e
100196/ |03.12.20 11836/2 |[KUMAR COURT |Order Dtd. at
2024 24 024 EARTK NO. 23 |2024-12-02 No-
13)
BLAPL- |SRIKANT (Se
100197/ (03.12.20 | Vo0 Lo COURT |Order Dtd. anrp_1 2
2024 24 024 SARIE NO. 23 |2024-12-02 No-
13)
BLAPL- |SRIKANT (Se
100198/ |03.12.20 11845/2 |[KUMAR COURT |Order Dtd. at
2024 24 024 BARTK NO. 23 |2024-12-02 No-
13)
(Se
WP (C) - WRIT
100199/ [03.12.20 COURT |Order Dtd. at
2024 24 16068/2 R.R.DAS NO. 23 |2024-11-19 BRANCH |,
024 -1
4)
_ (Se
100200/ [03.12.20 ?§§§§32 A. K. COURT |order Dtd. at
2024 24 BEHERA NO. 23 |2024-11-30 No-
024
4)
(Se
100201/ [03.12.20 ?22?532 A. K. COURT |Order Dtd. at
2024 24 BEHERA NO. 23 |2024-11-30 No-
024
4)
HRUDANAN (Se
100203/ |03.12.20 ?g;ig?z DA COURT |order Dtd. at
2024 24 MOHAPATR NO. 23 |2024-11-30 No-
024
A 4)
100204/ [03.12.20 ?gég;;o s P COURT |Order Dtd. gii;CH ;ie
2024 24 - SAHOO NO. 23 |2024-12-02 e e




| 25)
(Se
WP (C) - WRIT
16 1100208/ (03.12.20 COURT |Order Dtd. at
0 2024 24 16068/2 K. SAHOO NO. 23 |2024-11-19 BRANCE |0
024 -1
4)
N WP (C) - wriT | (°€
16 (100209/ |03.12.20 1128/20 S.K.BEHE COURT |0Order Dtd. BRANCH at
1 |2024 24 RA NO. 23 [2024-11-27 No-
24 -2
34)
___' ~ (Se
16 100210/ [03.12.20 |07 Is s COURT |Order Dtd. aarr_q [T
2 2024 24 BISWAL NO. 23 [2024-12-02 No-
023
1)
N CRLMC- COURT crimIn | (°€
16 1100211/ (03.12.20 237020 SAMIR NO. 2 Order Dtd. AL at
3 |2024 24 ” BARIK onm 2025-02-11 Tsc 2?—
N WP (C) - COURT wriT | °®
16 100212/ [03.12.20 |7,°7 ) K.C.PAND N 5 |order Dtd. eancH |3t
4 |2024 24 A . 2024-11-27 No-
24 OLD -2
34)
N CRLMC- CRIMIN | 5€
16 100213/ [03.12.20 |70~ ""  KAMALAKA COURT |Order Dtd. o at
5 2024 24 NTA NATH NO. 15 |2024-03-20 No-
23 MISC |
N WP (C) - wriT | (5€
16 100214/ [03.12.20 |70 70" |P.K.MOHA COURT |Order Dtd. eancH |3t
6 |2024 24 NTY NO. 15 |2024-11-27 No-
024 -3
12)
N CRLA- crimIn | (€
16 1100216/ (03.12.20 231/201 |S.PARTJIA COURT |Judgement Dtd. AL at
7 12024 24 5 NO. 22 [9999-12-31 AEPEAL ET_
N CRLA- crIMIN | \5©
16 100217/ (03.12.20 S0 oo COURT |Order Dtd. L at
8 [2024 24 o NO. 3 [9999-12-31 AEDEAL E?_
[ WRIT
WP (C) - BRANCH ;ie
16 100218/ [03.12.20 |- =" |G. JAYSIN COURT |Order Dtd. (DIVIS |2
9 [2024 24 o GH NO. 3 |2024-12-02 TON 05
BENCH- |
1)
[ WRIT
WP (C) - BRANCH ;ie
17 100219/ [03.12.20 |5c, 5% |P.K.MOHA COURT |Order Dtd. (DIVIS |°°_
0 |2024 24 -~ NTY NO. 3 |2024-12-02 TON Lon
BENCH- |
3)
17 [100221/ [03.12.20 [BLAPL- |G.JAYSIN COURT |Order Dtd. (Se
1 |2024 24 11833/2 |GH NO. 3 [2024-12-02 at




024 No-
122
)
(Se
BLAPL-
100222/ (03.12.20 COURT |Order Dtd. at
2024 24 11782/2 |H.K.DAS NO. 3 |2024-11-30 BAIL=2 |-
024
10)
BLAPT,~ (Se
100223/ {03.12.20 | 7g"-" ) |A.K.MOHA COURT |Order Dtd. BaTL-z |2
2024 24 NTY NO. 3 |2024-12-02 No-
024
8)
(Se
BLAPL-
100224/ (03.12.20 COURT |Order Dtd. at
2024 24 11883/2IN.K.ROUT NO. 3 |2024-12-02 BATL-1 9o
024
13)
(Se
ABLAPL-
100225/ |03.12.20 COURT |Order Dtd. at
2024 24 13157/2 |B BEHERA NO. 3 |2024-11-29 BAIL-1 o
024
14)
(Se
100226/ |03.12.20 ?2?2532 A PANDA COURT |Order Dtd. at
2024 24 NO. 3 |2024-11-29 No-
024
14)
_ (Se
100227/ [03.12.20 f??ii/z R.K.MALL COURT |order Dtd. at
2024 24 ICK NO. 3 |2024-12-02 No-
024
14)
ABLAPL- COURT (Se
100229/ |03.12.20 Order Dtd. at
024 i 13261/2 |[K SAHOO NO. 2 |Sooetiiogs BATL-1 °°_
024 OLD
14)
BLAPL- COURT (Se
100230/ {03.12.20 |;7¢,~ 5 [B-B.MALL N 5 |order Dtd. at
2024 24 ICK : 2024-12-02 No-
024 OLD
14)
ABLAPIL- COURT (Se
100231/ |03.12.20 13288/2 |[K SAHOO NO. 2 Order Dtd. at
2024 24 . 2024-11-30 No-
024 OLD
14)
ABLAPL- COURT (Se
100232/ {03.12.20 (752000 L caoo N 5 |order Dtd. at
2024 24 . 2024-11-30 No-
024 OLD
14)
ABLAPIL- COURT (Se
100233/ 103.12.20 13364/2 [k SAHOO NO. 2 Order Dtd. at
2024 24 : 2024-12-02 No-
024 OLD
14)
BLAPL- COURT (Se
100234/ {03.12.20 |;7gco o [P-K.MOHA N, 5 |order Dtd. at
2024 24 024 NTY oim 2024-12-02 No-

14)




(Se

ABLAPL- COURT
100235/ [03.12.20 Order Dtd. at
024 i 7847/20 |RK ROUT NO. 2 eSSt o on BATL-2 [°°_
24 OLD
10)
BLAPL- COURT (Se
100236/ [03.12.20 | 1g " [P.K.SING No. 5 |order Dtd. I
2024 24 H : 2024-12-02 No-
024 OLD
14)
ABLAPIL- COURT (Se
100237/ (03.12.20 13461/2 BB NO. 2 Order Dtd. at
2024 24 MALLICK : 2024-12-02 No-
024 OLD
14)
BLAPT,~ COURT (Se
100238/ [03.12.20 | 7o [P.K.MISH N, 5 |order Dtd. at
2024 24 RA : 2024-12-02 No-
024 OLD
14)
ABLAPIL- COURT (Se
100239/ (03.12.20 |75, [Pk vo. 5 |order Dtd. sari_g At
2024 24 MISHRA : 2024-12-02 No-
024 OLD
3)
ABLAPIL- COURT (Se
100240/ |03.12.20 Order Dtd. at
024 i 13455/2 |p BEHERA NO. 2 eSSt on BATL-2 [°-_
024 OLD
16)
BLAPL- COURT (Se
100241/ (03.12.20 | Tee " o x pant N 5 |order Dtd. at
2024 24 B : 2024-12-02 No-
024 OLD
16)
ABLAPI- COURT (Se
100242/ 103.12.20 Order Dtd. at
024 i 13475/2 HK DASH No. 2 oot TS BAIL-1 |°°
024 OLD
2)
BLAPL- COURT (Se
100243/ [03.12.20 |50 5 | Loimr N 5 |order Dtd. at
2024 24 : : 2024-11-30 No-
24 OLD
2)
ABLAPI- COURT (Se
100244/ |03.12.20 Order Dtd. at
024 i 13485/2 |J KAMILA No. 2 oot TGS BAIL-2 |°°
024 OLD
11)
ABLAPL- COURT (Se
100246/ [03.12.20 |[550 0 | v 5 [order Dtd. at
2024 24 : : 9999-12-31 No-
024 OLD
11)
ABLAPIL- COURT (Se
100247/ {03.12.20 (75,500 | oooo No. 5 |order Dtd. at
2024 24 : 2024-12-02 No-
024 OLD
11)
ABLAPL- COURT (Se
;82?48/ 22'12'20 13437/2 |P PARIDA NO. 2 Sggjflgfgé BAIL-2 |at
024 OLD No-




[ 10)
ABLAPIL- COURT (Se
19 1100249/ (03.12.20 13349/2 |p.C.DAS NO. 2 Order Dtd. at
7 |2024 24 e : 9999-12-31 No-
024 OLD
10)
N ABLAPIL- COURT (Se
19 |100250/ (03.12.20 13478/2 |[KC SAHOO NO. 2 Order Dtd. at
8 |2024 24 : 2024-12-02 No-
024 OLD
10)
N ABLAPL- COURT (Se
19 |100251/ (03.12.20 13477/2 | SAMAL NO. 2 Order Dtd. at
9 |2024 24 : 2024-12-02 No-
024 OLD
10)
N ABLAPIL- COURT (Se
20 100252/ 103.12.20 13307/2 |K.R.JENA NO. 2 Order Dtd. at
0 |2024 24 R . 2024-11-30 No-
024 OLD
10)
N ABLAPL- |SAROJ COURT (Se
20 |100254/ [03.12.20 Order Dtd. at
" oos i 13482/2 |[RANJAN NO. 2 [Sooti o -
024 SUBUDHI OLD 1)
N ABLAPL- COURT (Se
20 100255/ 103.12.20 Order Dtd. at
ol e i 13276/2 |D.DORA NO. 2 eSSt e BATL-2 [°-_
024 OLD
8)
N ABLAPIL- COURT (Se
20 100256/ {03.12.20 |3, 00" 0 oo N 5 |order Dtd. at
3 |2024 24 : 2024-12-02 No-
024 OLD
8)
N ABLAPI- COURT (Se
20 |100257/ 103.12.20 13467/2 |G. SAHOO NO. 2 Order Dtd. at
4 |2024 24 : : 2024-12-02 No-
024 OLD
8)
N ABLAPL- COURT (Se
20 1100258/ (03.12.20 (5700 L o N 5 |order Dtd. at
5 |2024 24 R : 2024-11-30 No-
024 OLD
8)
N ABLAPI- COURT (Se
20 |100259/ 103.12.20 13372/2 |C DHAL NO. 2 Order Dtd. at
6 |2024 24 022 oip 2024-12-02 No-
8)
N ABLAPL- COURT (Se
20 |100260/ 103.12.20 13177/2 A NO. 2 Order Dtd. at
7 |2024 24 SUNDARA : 2024-11-29 No-
024 OLD 5
N ABLAPIL- COURT (Se
20 100261/ (03.12.20 [[5200 0| o o o 5 |order Dtd. at
8 |2024 24 022 oip 9999-12-31 No-
8)
20 [100263/ [03.12.20 |[ABLAPL- [RABINDRA COURT |Order Dtd. (se
9 |2024 24 13347/2 |NATH NO. 2 |2024-11-30 at




024 PANDA OLD No-
8)
N CRLREV- |ASHIS COURT (Se
21 100264/ [03.12.20 Order Dtd. at
il o i 679/202 [KUMAR C. NO. 2 oot ioon e
4 MISHRA OLD 5
N BLAPL- |SAMAREND COURT (Se
21 |100265/ [03.12.20 Order Dtd. at
1 |2024 24 11837/2 |RA C- NO. 2 1) 024-12-02 No-
024 MOHANTY OLD 5
N ABLAPIL- COURT (Se
21 100267/ (03.12.20 [T D oo NG 5 |order Dtd. at
2 2024 24 : : 2024-12-02 No-
024 OLD
8)
N ABLAPIL- COURT (Se
21 /100268/ 103.12.20 13442/2 B DAS c NO. 2 Order Dtd. BATL-2 at
3 |2024 24 : : 2024-12-02 No-
024 OLD
11)
N ABLAPIL- COURT (Se
21 100269/ |03.12.20 |3 0 ) RK N 5 |order Dtd. at
4 |2024 24 MUKULT : 2024-12-02 No-
024 OLD
11)
N ABLAPL- A COURT (Se
21 100270/ 103.12.20 13464/2 |PATTANAT |C. NO. 2 Order Dtd. BATL-1 at
5 |2024 24 2024-12-02 No-
024 K OLD 5
N ABLAPIL- COURT (Se
21 100271/ [03.12.20 Order Dtd. at
" oo i 13464/2 |AN LENKA C. NO. 2 oSt o os BATL-1 |-
024 OLD
3)
[ ~ (Se
21 100272/ 103.12.20 fSégizo R K - COURT |order Dtd. gii;CH at
7 12024 24 BARTK : NO. 22 |2024-12-06 No-
18 -8
40)
N ABLAPL- [BIBHUTI COURT (Se
21 100275/ 103.12.20 Order Dtd. at
" ooos i 13452/2 |RANJAN  C. NO. 2 5061031 e
024 MOHANTY OLD 10,
N ABLAPL- |PARTHA COURT (Se
21 100276/ [03.12.20 Order Dtd. at
5 |2024 i 13436/2 |SARATHI |C. NO. 2 et o e
024 DAS OLD ©
40)
N ABLAPIL- COURT (Se
22 100277/ [03.12.20 [[3, 5000l c o | NG 5 |order Dtd. at
0 |2024 24 : : 2024-12-02 No-
024 OLD
40)
N ABLAPL- |PRADEEP COURT (Se
22 1100279/ 103.12.20 Order Dtd. at
1 12024 22 13439/2 |KUMAR C. NO. 2 | oA 19-02 No-
024 DAS OLD ©
40)
22 [100281/ [03.12.20 [BLAPL- [BALARAM [C.O. [COURT |Order Dtd. |(se




12024

24 11735/2 |sTNGH NO. 2 |2024-11-30 at
024 OLD No-
40)
TRPCRL- (Se
100283/ [03.12.20 |; 70" [BALARAM COURT |Order Dtd. at
2024 24 s SINGH NO. 16 [2025-01-13 No-
40)
ABLAPIL- COURT (Se
100284/ [03.12.20 SURENDRA at
2024 24 13352/2 |1 NO. 2 No-
024 OLD
40)
BLAPL- COURT (Se
100286/ |03.12.20 11873/2 |D SWAIN NO. 2 Order Dtd. at
2024 24 . 2024-12-02 No-
024 OLD
40)
CRLMC- COURT (Se
100292/ 103.12.20 3229/20 NIRANJAN NO. 2 Order Dtd. at
2024 24 ROUT : 2024-11-29 No-
24 OLD
40)
CRLMC- COURT (Se
100293/ 103.12.20 3229/20 NIRANJAN NO. 2 Order Dtd. at
2024 24 ROUT . 2024-11-29 No-
24 OLD
40)
BLAPL- COURT (Se
100294/ [03.12.20 |0, B-K.MOHA N, 5 |order Dtd. at
2024 24 NTY : 2024-12-02 No-
024 OLD
40)
WPC (OA) COURT (Se
100295/ |03.12.20 |- NIRANJAN NO. 2 Order Dtd. OA at
2024 24 358/201 |ROUT . 2024-12-02 Branch [No-
OLD
8 1)
BLAPL- |BRAJA COURT (Se
100296/ [03.12.20 Order Dtd. at
024 i 11776/2 |[KISHOR No. 2 et e BATL-2 [°°
024 PANDA OLD ©
11)
WP (C)- |ASHOK COURT WRIT (Se
;82?97/ 22'12'20 30004/2 KUMAR NO. 2 gggjilgfgé BRANCH ;2_
024 BEHERA OLD -2 7
WP (C)- |ASHOK COURT (Se
100298/ [03.12.20 Order Dtd. at
2024 24 29988/2 |KUMAR NO. 2 1024-12-02 No-
024 BEHERA OLD 7
WP (C)- |ASHOK COURT WRIT (Se
;82200/ 22-12'20 30001/2 |[KUMAR NO. 2 Sggjflgfgé BRANCH ;t_
024 BEHERA OLD -6 22)
WP (C) - COURT WRIT (Se
100301/ {03.12.20 |50 >0 |H.K.PATR N, 5 |order Dtd. amanch 12
2024 24 013 A oim 2024-12-02 " No-

27)




o s
23 100302/ 103.12.20 ?g;gi/z P K - ;gURg Order Dtd. gii;CH at
5 |2024 24 MALLICK |=° : 2024-12-02 No-
024 OLD -6
26)
N WP (C) - COURT WRIT (Se
23 100303/ |03.12.20 |jo o0 |B.K.SWAL | o 5 |order Dtd. mancy 12
6 |2024 24 N : : 2024-12-02 No-
019 OLD -6
16)
N WP (C) - (Se
231100304/ |03.12.20 271752 H K c COURT |Order Dtd. at
7 |2024 24 MOHANTA | ~° NO. 25 |2024-11-13 No-
024
16)
N WP (C)- |ASHOK wriT | °®
23 100305/ [03.12.20 COURT |Order Dtd. at
8 2024 24 29977/2 |KUMAR c. NO. 25 |2024-12-02 BRANCH |
024 BEHERA : -5
47)
N WP (C) - wriT | (°€
23 100306/ (03.12.20 |70 .2""  |B.K.SWAL | COURT |Order Dtd. amanch 12
9 12024 24 N : NO. 25 |2024-12-02 No-
16 -8
40)
L -
24 100307/ 103.12.20 ?gégi;z ¢ s . COURT |order Dtd. ;te
0 12024 24 : NO. 25 |2024-12-02 No-
024
40)
[ WRIT
(Se
BRANCH
24 1100308/ [03.12.20 |"E ()~ |ASHOK COURT |order Dtd. (pTvis 2t
1 |2024 24 30005/2 [KUMAR C- NO. 25 [2024-12-02 TON No-
024 BEHERA EENCH- }23
3)
N WP (C) - wriT | (5€
24 100310/ |03.12.20 |3, 020" P.K.LENK COURT |Order Dtd. manch 12
2 2024 24 A NO. 25 |2024-12-02 No-
023 _8
39)
N BLAPL- |AMLAN (Se
24 1100314/ 103.12.20 11894/2 |SHAKTT c COURT |Order Dtd. BATL-1 at
3 |2024 24 . NO. 25 |2024-12-02 No-
024 PAUL
13)
[ (Se
24 1100316/ [03.12.20 ?§252/2 B. N. . COURT |Order Dtd. at
4 |2024 24 SAHU : NO. 25 |2024-12-02 No-
024
13)
[ (Se
24 100317/ (03.12.20 ?i??i/z A. K. . COURT |order Dtd. at
5 |2024 24 BEHERA : NO. 25 |2024-12-02 No-
024
13)
[ (Se
24 [100318/ (03.12.20 TTgoc o M. Re | COURT |Order Dtd. parr_q 2t
6 |2024 24 DAS : NO. 25 |2024-12-02 No-
024
13)
24 [100319/ [03.12.20 |ABLAPL- |DURGADAT [C.0. [COURT |Order Dtd. |(se




12024

24 13480/2 |Ta NO. 25 |2024-12-02 at
024 MOHAPATR No-
A 13)
BLAPL- |JYOTISH (Se
100320/ [03.12.20 11709/2 |RANJAN COURT |Order Dtd. BATL-1 at
2024 24 NO. 25 |2024-11-30 No-
024 DAS
6)
BLAPL- |HIMANSHU (Se
100321/ (03.12.20 11758/2 KUMR COURT |Order Dtd. at
2024 24 024 BHOL NO. 25 |2024-11-30 2?—
BLAPL- (Se
100322/ (03.12.20 | ", |JADUNATH COURT |Order Dtd. at
2024 24 PRADHAN NO. 25 |2024-11-30 No-
024
6)
_ (Se
100324/ 103.12.20 fi?g;/Z B. N. COURT |order Dtd. at
2024 24 SAHU NO. 25 |2024-11-30 No-
024
6)
ABLAPL- |AMLAN (Se
100325/ |03.12.20 13474/2 |SHAKTT COURT |Order Dtd. BATL-2 at
2024 24 NO. 25 |2024-12-02 No-
024 PAUL
17)
ABLAPL- (5e
100326/ (03.12.20 |2/ " |SARAT COURT |Order Dtd. at
2024 24 DASH NO. 25 |2024-12-02 No-
024
17)
BLAPL- |DINESH (Se
100327/ 103.12.20 11885/2 |[KUMAR COURT |Order Dtd. at
2024 24 024 DALAT NO. 25 |2024-12-02 No-
17)
(Se
100328/ (03.12.20 ?i?gi/z B. N. COURT |Order Dtd. BATL-1 at
2024 24 SAHU NO. 25 |2024-12-02 No-
024
13)
BLAPL- |SANTOSH (Se
100329/ |03.12.20 COURT |Order Dtd. at
2024 24 11879/2 |KUMAR NO. 25 |2024-12-02 No-
024 MAHANTY :
13)
spApL. |SBNITB (Se
100330/ [03.12.20 11835/2 KUMAR COURT |Order Dtd. at
2024 24 BHANJADE NO. 25 |2024-12-02 No-
024
0 13)
ABLAPL- (Se
100331/ {03.12.20 |[5 o |J. PRADHA COURT |Order Dtd. arL_p 2
2024 24 N NO. 25 |2024-12-02 No-
024
17)
ABLAPL- |PRASANT COURT (Se
100332/ (03.12.20 Order Dtd. at
5024 52 13379/2 KUMAR NO. 2 5024-12-02 BAIL-2 No-
024 BARTK OLD

10)




(Se

100334/ [03.12.20 ?giég?; M. R. ;gURg Order Dtd. at
2024 24 BARTK : 2024-12-02 No-
024 OLD
10)
ABLAPL- |SANTOSH COURT (Se
100335/ [03.12.20 Order Dtd. at
2024 24 13476/2 |KUMAR NO. 2 1024-12-02 No-
024 MAHANTY OLD 10)
ABLAPIL- COURT (Se
100336/ [03.12.20 13434/ P. K. NO. 2 Order Dtd. at
2024 24 BARTK : 2024-12-02 No-
024 OLD
10)
ABLAPL- |SANTOSH COURT (Se
100337/ [03.12.20 Order Dtd. at
2024 24 13465/2 |KUMAR NO. 2 1 024-12-02 No-
024 MAHANTY OLD o)
ABLAPL- |SANTOSH COURT (Se
100338/ [03.12.20 Order Dtd. at
021 i 13443/2 |[KUMAR No. 2 et on e
024 MAHANTY OLD 1)
ABLAPIL- COURT (Se
100339/ |03.12.20 13363/2 H. K. NO. 2 Order Dtd. BATL-2 at
2024 24 PATRA : 2024-12-06 No-
024 OLD
10)
ABLAPL- |PRASANT COURT (Se
100340/ [03.12.20 Order Dtd. at
2024 24 13335/2 [KUMAR NO. 2 1r024-11-30 No-
024 BARTK OLD ©
10)
ABLAPI- COURT (Se
100341/ |03.12.20 13355/2 R. K. NO. 2 Order Dtd. at
2024 24 BARTK : 2024-11-30 No-
024 OLD
10)
ABLAPL- COURT (Se
100343/ [03.12.20 75500 R. K. N 5 |order Dtd. at
2024 24 BARIK : 2024-11-30 No-
024 OLD
10)
ABLAPI- COURT (Se
100344/ |03.12.20 10949/2 |1 DAS NO. 2 Order Dtd. at
2024 24 : 2024-12-02 No-
024 OLD
10)
CRLMC- COURT crImMIN | (°€
100345/ [03.12.20 |70/ =0 M. K. v 5 |order Dtd. i at
2024 24 ” PANDA oim 2024-11-25 Lsc gf—
BLAPL- |MANOJ COURT (Se
100347/ [03.12.20 Order Dtd. at
5024 22 11893/2 KUMAR NO. 2 2024-12-02 No-
024 PANT OLD >
100348/ [03.12.20 PBLAPL- [SANTOSH COURT | der Dtd. (Se
2024 24 13473/2 |KUMAR NO. 2 oA 1002 at
024 MAHANTY OLD No-




| | 2)
CRLMC- COURT (Se
27 100349/ 103.12.20 |J50 0 A. No. 5 |order Dtd. at
3 |2024 24 MOHANTY : 2024-11-28 No-
24 OLD
2)
N ABLAPIL- COURT (Se
27 1100350/ |03.12.20 13409/2 |B MISHRA NO. 2 Order Dtd. at
4 |2024 24 : 2024-12-02 No-
024 OLD
2)
N ABLAPIL- COURT (Se
27 1100351/ |03.12.20 13413/2 |PK SAHOO NO. 2 Order Dtd. at
5 |2024 24 : 2024-12-02 No-
024 OLD
2)
N ABLAPIL- COURT (Se
27 1100352/ 103.12.20 13354/2 B. S. NO. 2 Order Dtd. at
6 |2024 24 SWAIN . 2024-12-30 No-
024 OLD 2
N ABLAPL- |AJIT COURT (Se
27 1100353/ (03.12.20 Order Dtd. at
> osa i 13412/2 |[KUMAR NO. 2 o0t oon BATL-2 [°°
024 RAUT OLD ©
10)
N ABLAPL- COURT (Se
27 1100354/ 103.12.20 13415/2 P NO. 2 Order Dtd. at
8 [2024 24 PRADHAN . 2024-12-02 No-
024 OLD
10)
N ABLAPIL- COURT (Se
27 100355/ 103.12.20 |15, 00 I N 5 |order Dtd. sari_g At
9 12024 24 PRADHAN : 2024-12-02 No-
024 OLD
5)
N ABLAPL- BYOMAKES COURT (Se
28 1100356/ 103.12.20 Order Dtd. at
0 |2024 24 13411/2 |H NO. 2 1h024a-12-02 No-
024 TRIPATHY OLD 5)
N ABLAPL- COURT (Se
28 100357/ (03.12.20 |15, [BR N, 5 |order Dtd. at
1 |2024 24 SENAPATI : 2024-12-02 No-
024 OLD 5)
N ABLAPI- COURT (Se
28 1100359/ 103.12.20 13463/2 H. K. NO. 2 Order Dtd. at
2 2024 24 PATRA : 2024-12-02 No-
024 OLD
5)
N ABLAPL- COURT (Se
28 100360/ (03.12.20 [0, 000 v 5 [order Dtd. at
3 |2024 24 : 2024-12-02 No-
024 OLD
5)
N ABLAPL- |PRASANTA COURT (Se
28 |100361/ [03.12.20 Order Dtd. at
4 12024 22 13484/2 |KUMAR NO. 2 oA 1902 BATL-2 |~
024 BARTK OLD ©
11)
28 [100362/ [03.12.20 [ABLAPL- [RK COURT |Order Dtd. (se
5 |2024 24 8344/20 MAHAPATR NO. 2 |2024-12-02 at




24 A OLD No-
11)
N ABLAPIL- COURT (Se
28 1100363/ [03.12.20 5,000 o vo. 5 |order Dtd. at
6 |2024 24 : : 2024-12-02 No-
024 OLD
11)
N ABLAPL- COURT (Se
28 100364/ (03.12.20 |7 00" [RK . N, 5 |order Dtd. at
7 12024 24 MALLICK |- . 2024-12-02 No-
024 OLD
11)
N ABLAPIL- COURT (Se
28 1100365/ [03.12.20 [[ooen Dl oo o NG 5 |order Dtd. at
8 |2024 24 : : 2024-12-02 No-
024 OLD
11)
N ABLAPIL- COURT (Se
28 1100366/ 103.12.20 10965/2 |SK DAS c NO. 2 Order Dtd. at
9 |2024 24 : . 2024-12-02 No-
024 OLD
11)
N ABLAPIL- COURT (Se
29 100368/ (03.12.20 [/ 2 D | oo o N 5 |order Dtd. at
0 |2024 24 : . 2024-12-02 No-
024 OLD
11)
N ABLAPIL- COURT (Se
29 1100369/ 103.12.20 Order Dtd. at
" Loos i 6142/20 |TR DAS  |C. NO. 2 S ot TS BAIL-1 |°°
24 OLD
1)
N ABLAPIL- COURT (Se
29 1100370/ [03.12.20 [, /" [RK . v 5 [order Dtd. at
2 2024 24 MALLICK |- . 2024-12-02 No-
24 OLD 5
N ABLAPI- COURT (Se
29 1100371/ 103.12.20 13407/2 PK c NO. 2 Order Dtd. at
3 |2024 24 MISHRA : . 2024-12-02 No-
024 OLD 0
N ABLAPL- COURT (Se
29 1100372/ 103.12.20 13380/2 |G SAHOO |C NO. 2 Order Dtd. at
4 |2024 24 : . 2024-12-02 No-
024 OLD
1)
N ABLAPI- COURT (Se
29 1100373/ [03.12.20 Order Dtd. at
5 2022 i 9978/20 |JP KAR  |C. NO. 2 et o BAIL-1 |°°
24 OLD
6)
N ABLAPIL- COURT (Se
29 100374/ [03.12.20 [[o200 0L oo | NG 5 |order Dtd. at
6 |2024 24 : : 2024-12-02 No-
024 OLD
6)
N ABLAPL- COURT (Se
29 1100375/ [03.12.20 Order Dtd. at
7 12024 22 13381/2 |HK DASH |[C. NO. 2 oA 1002 BATL-2 | 0_
024 OLD
10)
29 [100376/ [03.12.20 |ABLAPL-|GC JENA [C.0. [COURT |Order Dtd. BAIL-2 |(Se




12024

24 13377/2 NO. 2 |2024-12-02 at
024 OLD No-
10)
ABLAPIL- COURT (Se
100377/ 103.12.20 Order Dtd. at
202 i 13383/2 MR SAHOO No. 2 oSt TS BAIL-2 |°°
024 OLD
10)
COURT MISC (Se
100378/ 103.12.20 |MACA- |S.K. No. 5 |order Dtd. apemaL 2t
2024 24 50/2019 |SAHOO oip 2024-11-28 B 5?—
ABLAPIL- COURT (Se
100380/ (03.12.20 13384/2 |AK JATT NO. 2 Order Dtd. at
2024 24 022 onm 2024-12-02 No-
7)
ABLAPIL- COURT (Se
100381/ |03.12.20 13385/2 JK NO. 2 Order Dtd. BATL-2 at
2024 24 MUDULT : 2024-12-02 No-
024 OLD
12)
ABLAPIL- COURT (Se
100382/ |03.12.20 Order Dtd. at
024 i 13394/2 |BP PANI NO. 2 eSSt o on BATL-1 [°-_
024 OLD
2)
ABLAPIL- COURT (Se
100383/ (03.12.20 |5/ 0 0o N, 5 |order Dtd. at
2024 24 : 2024-12-02 No-
024 OLD
2)
ABLAPL- COURT (Se
100384/ |03.12.20 13471/2 PK NO. 2 Order Dtd. BATL-1 at
2024 24 ROUTRAY : 2024-12-02 No-
024 OLD
5)
ABLAPL- COURT (Se
100385/ [03.12.20 75,500 1 N 5 |order Dtd. at
2024 24 024 oim 2024-12-02 No-
5)
WP (C) - COURT (Se
100387/ |03.12.20 28456/2 TAPAN KU NO. 2 Order Dtd. at
2024 24 NAYAK : 2024-12-02 No-
024 OLD
5)
ABLAPL- COURT (Se
100388/ [03.12.20 Order Dtd. at
2022 i 13438/2 |P PARIDA No. 2 oot TS BAIL-2 |°°
024 OLD
11)
WP (C) - (Se
100389/ [03.12.20 |30 - |TAPAN KU COURT |Order Dtd. at
2024 24 NAYAK NO. 1 |2025-01-06 No-
024
11)
WP (C) - (Se
100390/ [03.12.20 o0 2" K. C. COURT |Order Dtd. at
2024 24 024 MAJHT NO. 1 [2024-11-25 No-

11)




o —
31 1100391/ [03.12.20 ?gég;/z TAPAN KU | COURT |Order Dtd. at
1 2024 24 NAYAK O« N0, 1 12024-12-09 No-
024
11)
- (Se
ABLAPL-
31 100392/ (03.12.20 COURT |order Dtd. at
2 2024 24 13401/2 B MISHRA C.O. 00" |5024-12-02 No-
024
11)
[ WRIT
WP (C) - BRANCH ;ie
31 1100393/ (03.12.20 16491/2 TAPAN KU C COURT Order Dtd. (DIVIS No-
3 |20214 24 o NAYAK O~ No. 1 |2024-12-02 ION e
BENCH- )
1)
- (Se
ABLAPL- at
31 100394/ (03.12.20 COURT |order Dtd.
13417/2 |P PARIDA |C. No-
4 [2024 24 o NO. 1 |2024-12-02 e
)
(Se
ABLAPL- at
31 100395/ (03.12.20 COURT |order Dtd.
13418/2 |P PARIDA |C. No-
5 |2024 24 o NO. 1 12024-12-02 e
)
(Se
31 1100396/ |03.12.20 ABLAPL- COURT |5 der Dtd. at
. 2022 i 13428/2 [BC PANDA [C.0. [NO. 2 | S o°" T No-
024 OLD 108
)
(Se
31 100398/ |03.12.20 PBLAPL- COURT |5 der Dtd. at
> Loas o 13426/2 [KC PANDA [C.0. NO. 2 |r0°f UO. No-
024 OLD 108
)
(Se
31 (100399 [03.12.20 1507 Iss . FoUR” lorder pra. 2
8 |2024 24 o BISWAL oo 2024-12-02 e
)
ABLAPI- COURT (Se
31 1100400/ (03.12.20 13365/2 BB c NO. 2 Order Dtd. BATL-2 at
9 [2024 24 MALLICK |©° ‘ 2024-12-02 No-
024 OLD
17)
[ SUDHANSU (Se
32 1100401/ 103.12.20 ?22?532 PRASAN | ;gURg Order Dtd. at
0 12024 24 MAHAPATR |°° . 2024-12-02 No-
024 OLD
A 17)
- (Se
32 100402/ (03.12.20 éggéigo 5 bas . COURT |Order Dtd. at
1 |2024 24 ‘O INo. 2 |2024-12-02 No-
24
17)
32 [100404/ [03.12.20 |ABLAPL- |S (C.0. |COURT |Order Dtd. |(se




12024

24 7750/20 |MOHAPATR NO. 2 |2024-12-02 at
24 A OLD No-
17)
BLAPL- COURT (Se
100405/ |03.12.20 Order Dtd. at
2024 2 3556/20 |M DAS No. 2 [JoSer DR BATL-1 2"
24 OLD
3)
WRIT
WP (C) - BRANCH ;ie
100407/ |03.12.20 COURT |Order Dtd. (DIVIS |~
2024 24 31252/2 N. SARKAR NO. 9 |2025-01-15 ION T88
BENCH- |,
1)
(Se
100408/ [03.12.20 §¥?5201 R K COURT |order Dtd. e
2024 24 5 BARIK NO. 9 [2024-12-02 I C oo
4)
(Se
100412/ [03.12.20 ?i?gi/z G COURT |order Dtd. at
2024 24 SUNDARA NO. 9 [2024-11-29 No-
024
4)
CMAPT- (Se
100413/ |03.12.20 800/202 SANGRAM COURT |Order Dtd. M. J.C at
2024 24 i DAS NO. 15 |[2024-11-30 G Non
3)
WP (C)- |PRASANTA (Se
100414/ (03.12.20 |po " |0 0 COURT |Order Dtd. at
2024 24 NO. 5 [2024-11-18 No-
024 DAS
3)
WP (C)- |UJWALA (5e
100415/ [03.12.20 |5, (207 |omn b COURT |Order Dtd. at
2024 24 NO. 6 [2024-12-02 No-
024 BAG
3)
100416/ [03.12.20 ")~ COURT |Order Dtd ;ie
2024 24 28345/2 |D. NAYAK NO. 6 |2024-12-02 No-
024
3)
WP (C) - (5e
100417/ [03.12.20 |, 0.7 |T. R. COURT |Order Dtd. at
2024 24 DAS NO. 6 [2024-12-02 No-
024
3)
(Se
100418/ |03.12.20 fﬁgf?gz M. R. COURT |order Dtd. at
2024 24 , BARTK NO. 16 [2024-12-30 No-
3)
(Se
100419/ [03.12.20 §5§}§é2 J. D. COURT |order Dtd. at
2024 24 ; MUDULTI NO. 16 |2024-12-02 No-
3)
100421/ [03.12.20 |TRP(C)- |P. K. COURT |Order Dtd. (Se
2024 24 374/202 |BEHERA NO. 16 [2025-01-13 at




4 No-
3)
TRP (C) - |PRASANTA (Se
100423/ [03.12.20 375/202 |KUMAR c.0 COURT |Order Dtd. at
2024 24 Y+ INO. 16 2024-12-02 No-
4 DAS
3)
WRIT
WP (C) - BRANCH ;ie
100424/ [03.12.20 COURT |Order Dtd. (pIvIs [2-
2024 24 2251/20 G SAHOO 1C.0- |yn 1 12024-12-02 TON Ti4
BENCH- |
2)
ABLAPL- COURT (Se
100425/ (03.12.20 || 0" BALARAM |, | -°"F lorder Ded. BaTL_z |2
2024 24 SINGH -0 : 2024-09-24 No-
024 OLD
8)
ABLAPL- |S S COURT (Se
100426/ 103.12.20 13300 /5 parTaNaT (c.0. No. 2 |order Dtd. BATL-2 2
2024 24 2024-12-02 No-
024 K OLD
9)
ABLAPIL- COURT (Se
100427/ 103.12.20 135902 MADAN c.0 NO. 2 Order Dtd. BATL,—? at
2024 24 DAS -0 : 2024-12-03 No-
024 OLD
16)
ABLAPIL- COURT (Se
100428/ (03.12.20 [{o/o0 0| o e oo, o, p |Order Ded. at
2024 24 O : 2024-12-03 No-
024 OLD
16)
(Se
WP (C)- |P. COURT
;82229/ 22-12-20 26827/2 |DASMOHAP |C.O0. [NO. 2 Séiiflffié ;t_
024 ATRA OLD ©
16)
WP (C) - |MANAS wriT | °®
99984/2 (03.12.20 GENER Order Dtd. at
024 24 23392/2 |KUMAR AL 2024-09-24 BRANCH |
019 SWATN -6 ©
24)
_ |JaTINDRA (Se
99990/2 [03.12.20 ?iégi/2 KUMAR GENER Order Dtd. gii;CH at
024 24 MOHAPATR |AL 2024-11-22 No-
012 -8
A 42)
CRLMC- crImMIN | (°€
99993/2 |03.12.20 | ,." " |ARABINDA |GENER Order Dtd. i at
024 24 DASH AL 2024-11-19 No-
. MISC
5)
WP (C) - WRIT (Se
99994/2 103.12.20 14873/2 JAGADIP |GENER Judgement Dtd. BRANCH at
024 24 SAHOO AL 2024-06-25 No-
015 -7
48)
99995/2 [03.12.20 |CHAPL~ [SANJIB | by gy Order Dtd. (Se
024 22 184/202 |KUMAR AL 5024-09-20 M.J.C. |at
4 RATH No-




__;| | 3)
WP (C) - JEEVANJY WRIT (Se
34 [99997/2 103.12.20 GENER Order Dtd. at
7 o024 24 23418/2 |OT1 AL 2024-11-25 BRANCH |-
021 MOHANTY -1
30)
[ WRIT
(Se
BRANCH
34 199998/2 (03.12.20 WE(C)= |JYOTIRAN | oypp Order Dtd. (pIvIs |2t
14798/2 |JAN No-
8 |024 24 o o0 AL 2024-06-27 ION e
BENCH- )
2)
[ WPC (OAC (Se
34 {99999/2 [03.12.20 |)- iiﬁggi GENER Judgement Dtd. |0A at
9 |024 24 1229/20 AL 2024-04-02 Branch |[No-
GIRI
16 1)
N WP (C)- |MANOJ WRIT (Se
35 1100000/ |03.12.20 17451/2 [KUMAR GENER Order Dtd. BRANCH at
0 |2024 24 ol e AL 2021-06-11 o No-
47)
[ WPC (OAC (Se
35 [100001/ 03.12.20 |)- ﬁﬁﬂgg GENER Order Dtd. on at
1 |2024 24 2489/20 AL 2022-09-21 Branch |[No-
RANA
18 1)
[ WPC (OAC (Se
35 100002/ 103.12.20 |)- ﬁﬁﬂgg GENER Order Dtd. on at
2 2024 24 3297/20 AL 2022-09-06 Branch No-
RANA
18 1)
N WP (C)- |SANJIB (Se
35 1100003/ (03.12.20 16333/2 |[KUMAR GENER Order Dtd. at
3 [2024 24 o o AL 2015-02-04 TT—
N CONTC- (Se
35 1100007/ 103.12.20 4191/20 PRATIMA GENER Plaint CONTEM |at
4 2024 24 NAYAK AL PT No-
23
4)
T ) (Se
35 100010/ (03.12.20 gi???zo SARBESWA |GENER Ctive Bries at
5 12024 24 R SAHOO |AL tre brie No-
24
4)
[ WPC (OR) (Se
35 (100038, (03.12.20 |- ﬁﬁﬂgg GENER Order Dtd. on at
6 |2024 24 2188/20 AL 2023-02-10 Branch |[No-
RANA
15 1)
N CONTC- |BISHNU (Se
351100039/ |03.12.20 5581/20 |CHARAN GENER Order Dtd. at
7 |2024 24 2 AtiDn AL 2024-11-29 T?—
[ WPC (OR) (Se
35100055/ |03.12.20 |- ﬁﬁﬂg; GENER Order Dtd. at
8 |2024 24 2186/20 AL 2023-02-10 No-
15 RANA 1)




WPC (OA) (Se
100071/ [03.12.20 |- ﬁéﬂg; GENER Order Dtd. oA at
2024 24 2184/20 AL 2023-02-10 Branch |No-
RANA
15 1)
WP (C)- |MANOJ wriT | (5€
100111/ [03.12.20 GENER Order Dtd. at
5024 22 14235/2 KUMAR AL 5024-09-04 BRANCH No-
024 RANA -5 °
32)
WP (C)- |MANOJ wrrT | (5¢
100122/ (03.12.20 GENER Order Dtd. at
2024 24 33204/2 |KUMAR |} 2023-09-25 BRANCH o -
020 RANA -2 .
WPC (OAC (Se
100131/ [03.12.20 |)- ﬁéﬂgg GENER Order Dtd. on at
2024 24 1229/20 AL 2024-04-02 Branch No-
RANA
16 1)
WP (C)- |MANOJ wriT | (°®
100150/ [03.12.20 |go o0 o onoas GENER Order Dtd. amanch 12
2024 24 AL 2022-07-15 No-
20 RANA -4
19)
CRLMC- |KHUSBU crimIn | (°€
100175/ |03.12.20 1556/20 |PANTGRAH GENER Order Dtd. AL at
2024 24 ” I AL 2024-11-28 wisc  [No-
2)
WPC (OA) (Se
100207/ [03.12.20 |- ﬁﬁﬂgg GENER Order Dtd. oA at
2024 24 2189/20 AL 2023-02-10 Branch No-
RANA
15 1)
WP (C)- |MANOJ wriT | (o€
100215/ |03.12.20 GENER Order Dtd. at
2024 24 38292/2 |KUMAR AL 2024-09-23 BRANCH |\
021 RANA -2 6?
WP (C)- |MANOJ wrrr | (5€
100220/ [03.12.20 GENER Order Dtd. at
2024 24 27234/2 |KUMAR AL 2024-10-09 BRANCH |,
013 RANA -2 6?
WP (C)- |MANOJ (5e
100228/ |03.12.20 20362/2 [KUMAR GENER Order Dtd. at
2024 24 022 AL AL 2024-08-28 2?_
WP (C)- |PRASANTA (Se
;82245/ 021220 1ge3/20 [kumar  [SONER Entire Document 2
19 PATRI
6)
(Se
100253/ |03.12.20 |CRLMP- iiﬁiiNTA GENER tire Document at
2024 24 10/2019 AL . v No-
PATRT
6)
100262/ [03.12.20 §§Z§501 P.K. GENER Order Dtd. iéigAL ;ie
2024 24 . PATRI AL 2021-12-19 nc e




_:| | 6)
(Se
37 1100266/ 103.12.20 |[MATA- |LAXMIPRI |GENER s FIRST |at
2 2024 24 73/2017 |YA JENA AL sc.case APPEAL |[No-
2)
N MANOJ (Se
37 1100273/ 103.12.20 |SA- KUMAR GENER Order Dtd. SECOND |at
3 |2024 24 10/1999 AL 2022-09-26 APPEAL |[No-
RANA 6
N WP (C)- |MANOJ wrrr | (5€
37 |100274/ 103.12.20 34301/2 |KUMAR GENER Order Dtd. BRANCH at
4 |2024 24 021 AR AT 2021-11-17 o 2?—
N PRASANTA (Se
37 [100285/ (03.12.20 MATA- | -0 GENER Order Dtd. FIRST |at
5 2024 24 73/2017 AL 2024-11-26 APPEAL |[No-
PATRT 2
N PRASANTA (Se
37 |100287/ 03.12.20 CRREV- | >0 GENER Eitire Document at
6 (2024 24 65/1995 AL No-
PATRI
2)
N WP (C) - (Se
37 1100288/ (03.12.20 |, 0 MANAS GENER Order Dtd. at
7 12024 24 PATI AL 2024-12-02 No-
024
2)
N WP (C) - (Se
37 100289/ 103.12.20 )¢ o~ IMANAS GENER Order Dtd. at
8 |2024 24 PATT AL 2024-12-02 No-
024
2)
N WP (C) - (Se
37 100290/ 103.12.20 ) 00" IDEBENDRA GENER Order Dtd. at
9 |2024 24 BEHERA AL 2024-12-02 No-
024
2)
N CRLMC- |RAJENDRA (Se
38 100291/ |03.12.20 3691/20 NARAYAN GENER Order Dtd. at
0 |2024 24 AL 2024-12-02 No-
24 ROUT 2
N BLAPL- |KHUSBU (Se
38 1100299/ |03.12.20 7465/20 |PANTGRAH GENER Order Dtd. BATL-1 at
1 |2024 24 AL 2024-11-30 No-
24 T
5)
N ABLAPL- RAJENDRA (Se
38 100309/ |03.12.20 13220/2 NARAYAN GENER Order Dtd. at
2 12024 24 024 ROUT AL 2024-11-30 I;())—
N BLAPL- |BADAL (Se
38 |100311/ |03.12.20 GENER Order Dtd. at
3 |2024 24 11291/2 [KUMAR AL 2024-11-29 No-
024 BEHERA 5)
38 [100312/ [03.12.20 [ABLAPL- [RAJENDRA |GENER Order Dtd. (se
4 12024 24 13419/2 [NARAYAN |AL 2024-12-02 at




024 ROUT No-
5)
N ABLAPL- [RAJENDRA (Se
38 |100313/ |03.12.20 13419/2 |NARAYAN |CENER Order Dtd. at
5 2024 24 054 rouT AL 2024-12-02 2?—
N ABLAPL- [RAJENDRA (Se
38 100315/ 103.12.20 |5, 0 (e o [GENER Order Dtd. BaTL-2 |2
6 2024 24 024 rouT AL 2024-12-02 g?—
N ABLAPL- [RAJENDRA (Se
38 |100323/ (03.12.20 11372/2 |NARAYaN |CENER Order Dtd. BATT-2 2T
7 2024 24 022 rouT AL 2024-12-02 2?—
N ABLAPL- [RAJENDRA (Se
38 100333/ 103.12.20 '3, [tan v [GENER Order Dtd. at
8 2024 24 024 SOUT AL 2024-12-02 g?—
N BLAPL- |ASISH (Se
38 100342/ 103.12.20 | e Lo GENER Order Dtd. at
9 2024 24 024 oAy AL 2024-12-02 No-
8)
N ABLAPL- ASTSH (Se
39 100346/ (03.12.20 [gon ol GENER Order Dtd. BaTL_p |2
0 [2024 24 AL 2023-11-01 No-
23 RAY
10)
N ABLAPL- KISHOR (Se
39 100358/ 103.12.20 |50 o GENER Order Dtd. at
1 2024 24 024 ALK AL 2024-12-02 No-
10)
o _ |susuanT (Se
39 100367/ [03.12.20 102707 lkuMAR  |GENER Order Dtd. arg At
2 |2024 24 PRADHAN |AL 2024-09-27 No-
024
(3) 13)
o (se
BLAPL-
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